Central Administrative Tribunal

Principal Bench, New Delhi.

0A-2228/96

nontaLe SHEL JusTICE EHETTUR'SRNKﬁﬁﬁN NAIR , CHA IRMAN
HUN'BLE SHR1 . R.K. AHOOJA, MEMBER(A) p

New Delhi, this the 16th d3y of Octobsr, 1996,

5h, Virender Yadava,

5/ late Sh, Mrjun Yadav,

R/0'8—26,‘w

Kalayan Puri, . .
New Delhi, : coee &pplicant

(through Ms, Kiran proxy counsel fort Mrs, Rani
Chhabra, adyocate :

‘yersus

4, Union of India
through its Secretary,
Ninistry‘of Communication, o
Department of Telacommunication;"
Sanchar Bhawan,
New Delhi,

2. Sub—Diuision?l:Ufficer,
Sub Division, -
.Department_Of Telacommunication,

Distt. Rohsld S
Denradun. o /
30 D,E.T. ’ ' //
Telephone Exchand®, :
Dehradun. ‘
40 JOT.OQ

Telephone Exchange, -

E-10 B Estalase, B

Patel Nacar, : =
Oehradun. veee .- Réspondents

Tha,gppliqation having besn heard on 16,10.96
the Tribunal on the same day'delivered the
ﬂollowing: : B ’

QRDER
Chettur Sankaran Nair(3)3ﬁhairman
" Learned counsel for applicant sought
leave tp Uithdrau this application with freedom
to place'the grievances of applicant pefore the

tent authority, well sdvisedly according

E compe
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to us, Ue grant leavs and dismiss the application

as withdrawn without expressing any opinion on merits,

Date, the,16th day of October, 1996,

" L . ,
Qdéam ) unmJ(chv\_uQIV .
(R.K. Ahooja : (Chettur Sankaran Nair(3))
Member ' Chairman ‘ .
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